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Reserved
Central Admlnistratlve Tribunal,Allahabad.
Registration T.A.NU. lagaof 1987 [

Raghvendra Kumar Sharma -«.Petitioner
Vs, |

Railway Board and 4 others - - .Respondents.

Connected with

Registration T.A.N0.113 of 1987 (Writ Petition no. |
6006 of 1984)

L ———

(No.20 of 1985)
Hon.D.S.Misra,AM ;
Han.G.S.Sharma.JM f
| ,—
|

in Jagdish Prasad Phulbhati's case (T.A.No.113 of
1987) .
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Dated: Sept, fl) 1988
kkb.




